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[Arising out of OIA-KDL-CUSTM-000-APP-344-347-14-15 dated 10/06/2014 passed by 

Commissioner of CUSTOMS-AHMEDABAD] 

C.C.-Kandla ...Appellant 

Custom House, 

Near Balaji Temple, 

Kandla, 

Gujarat 

 

                                                                              VERSUS  

Welspun Steel Ltd ...Respondent 

Welspun City, Survey No. 650/652 Vill- Varshamedi,  

Tal-Anjar, Kutch, 

Gujarat 
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Shri Himanshu P Shrimali, Superintendent (Authorized Representative) 

appeared for the Appellant 
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The appeal is disposed of. For order, see order of date in Customs Appeal 

No. 13860 of 2014. 
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